
CENTRAL ADMINISTRATIVE TRIBUNAL'
PRINCIPAL BENCH

OA.No.957 of 1993

New Delhi, this I5th day of October

HON 8L£ SMI. LAKEiNMI SWAMIMATHAN, MEMBER (J
HON BLE SHRI K. MUTHUKUMAR,MEM6ER(A)

O.K. Chopra
S/o late Shr i D.C. Chopra
R/o 31/20 Old Rajinder Naqar
NEW DELHI.

8v .Advocate: None,

ver sus

Union of India, through the
Secretary to the^ Governmerit
of India,
Mi ills Li y (j I Per 3(jrifiel, Public
Gr ievatices and Perision*-".,
Nor th Block

NEW DELHI.

Oiiector

Central Bureau of I irvestigation
Block No,3 CGO Complex
Lodiii Road

Applicant

\ NEW DELHI,

By Advocate: None

... Respondent;

0 R 0 t . it A L /

Hon ble Snit. Laksiirni SwaT!<j$a\hari, M(J)

None ,.s present for the parties ever, oii the
seoorrd call. We r.ote, that rroire has been appearir.g for
the parties on tire last several days.

Oi fjer dated iA.iO.98,- the
aPoIicatioM IS accordiugiv dismissed for default and

- K rr csecijI i Of).

I <rciKl.tiHiti i )
Member (A 5 (Smt, L. ar, s: ilili. owaiirj ~

Membei i j ;


